TO BE PUBLISHED IN THE GAZETTE OF INDIA '
SECTION 3, SUB-SECTION (ii) DATED THE 777

Government of India
Ministry of Finance
{Departmant of Revenue)

Fodek ki
New Dej
NOTIFICATION
5.0. (E).- Whereas by notification vide
14th July, 1994 issued under sub-section (1} read

Explanation to section 35AC of the Income-tax Act, 19
Central Government had specified the schewe at serial n
camps at local villages of Saurashtra and Gujarat; |
Health Education surrounding Virnagar, Rajkot; {(c¢)
Virnagar; and (d) Construction of low-cost latrines in 1
bv Shivanand Mission, Gujarat, as an eligible project
~of two vears commencing from the assessment year 1995-96

AND WHEREAS the said project or scheme is likely
years;

: AND WHEREAS the National Comittee being satisfied
or scheme is executed properly, made a further recommen
(5) of rule 1IM of the Income-tax Rules, 1962 for specif
or scheame for a further period of two years; -

NOW, THFREFORE, the Central Government, in exd
conferred by sub-section (1) read with clause (b) of E
35AC of the Income-tax Act, 1961 (43 of 1%61) hereby spec
{a) free eve camps at local villages of Saurashtra and
Services & Health Education surrounding Virnagar., Ra]
ladies at Virnagar; and {d) Construction of low-cost la
of Rajkot, which are being carried out by Shivanand Miss
¢hange in the approved cost as an eligible project or
reriod of two assessment years i.e., Assessment Year 1997

w ol

INARY PART-II

1996

r

- K. ]
hi the [ June, 1996

§.0. 521{E} dated
with clause (b} of
61 (43 of 1961), the

r 7, - {a) free aye
) Mobile Services &
ostel for ladies at
villages of Rajkot,
spheme for a pericd

to' extend beyond two

|
that the said project
Hation under sub-rule
ring the said project

rcise of the powers
kplanation to section
ifies the scheme of
Gujarat; (b} Mobile
kot; (¢} Hostel for
rines in 15 villages
jon, Guiarat, without
schame for a further
98 and 1998-99.

LA

{ V.K. SEHGAL )

Deputy Secretary to thF Goverrment of India

F.No, NC-73/96
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